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Shri H. N. Mukeijee: Can 1 ask
the Minister a question for clarification ?

Mr. Speaker; All right.
Sbri H. N. Mukerjee: My question

is this. The Minister asked for a denun
ciation by the union concerned of cer
tain incidents which are alleged to have 
happened. . . .

Some Hon. Members: Not happen
ed !

Shri H. N. Mukerjee: They deny
responsibility and they regret it. In the 
absence of an assurance from the Mi
nister regarding a proper enquiry into 
the circumstances of those alleged inci
dents, can the Minister demand a de
nunciation without a repudiation of the 
responsibility of the union concerned for 
this particular incident? This is the 
clarification that I Want.

Shri L. B. Shastri: I do not want to 
say anything on the question of enquiry 
at the present moment. But I do not 
think much proof is required for the 
wrong type of activities indulged in at 
Kharagpur. After all if some of the 
leaders have been put in jail, is Shri 
Mukerjee prepared to say that he is 
not responsible for the strike which took 
place at Kharagpur ? They had been ar
rested red-handed in the sense that they 
were in the midst of a crowd where as
saults were taking place.

Shrimati Renu Chakravartty: The
whole of it is sub judice.

Shri Kamath: Yes, sub judice

Shri L. B. Shastri: Shri Mukerjee
says that the leaders have denied any 
responsibility. It is strange to say that; 
it surprises ine. It will be very unfair 
to ask the workers to go on strike and 
the leaders holding back and saying that 
they are not responsible for the activi
ties that were indulged in or were re
sorted to there. Let him ask the question 
again. What I have understood is that 
the leaders have completely no respon
sibility for this strike. If that is cor
rect, I cannot answer him.

6 P.M.

Shri H. N. Makeriee: It is not with 
regard to the strike. It is in regard to 
certain alleged happenings which are 
supposed to have been undesirable. 
There, the whole question arises. The 
leaders repudiate responsibility. {Inter
ruptions.) For instance, Shri Guru- 
swami’s statement, telegram, statement 
in the press— they are all there. In that

case, what else do you expect. Do you 
want the labour leaders concerned to 
denounce certain things for which they 
say they have no responsibility. On the 
part of the Government, there is not 
the remotest suspicion of an assurance 
that a proper enqui^ will be made into 
the alleged happenings ? (interruptions).

Mr. Speaker: Order, order.

Pandit Thakar Das Bhargava: May I
ask one question from hon. Shri Muker
jee-

Mr. Speaker: This will become end
less. Why should there be questions after 
questions ? Something has happened. The 
train has been switched on without a 
proper driver. Possibly, the hon. Minis
ter wants that whoever might be res
ponsible for it, ou^ t to be condemned 
by any person in this country; that is 
what he wants. Now, the hon. Members 
need not say that they condemn it; 
they have not taken the responsibility 
for i t ; it is a wrong act. Likewise the 
leaders must openly condemn this act. 
That is what the hon. Minister evi
dently wants. What is the further clari
fication ? I proceed to the next business.

NATIONAL DISCIPLINE SCHEME

Shri S. C. Samanta (Tamluk): Sir, I 
want to raise this question of urgent im
portance— National Discipline Scheme 
which has been adumbrated by our 
hon. friend, Shri Bhonsle. He has ex
perimented it in his Rehabilitation De
partment. So many exhibitions have 
taken place. The Members of Parlia
ment, the people outside and even some 
foreigners, were pleased to see the won
derful work that has been done by our 
revered friend, Shri Bhonsle. Some 
months back, some hon. friends ap
proached the Education Minister about 
this scheme because they were enamour
ed of it, because of the character-build
ing property that was being infused by 
th  ̂ introduction of such a scheme.

Here is Kasturba Niketan where the 
children of displaced persons were liv
ing. General Bhonsle went there and 
gave them training in discipline. Within 
two years, you will be surprised to hear 
that a new hope had arisen in the hearts 
of those unfortunate displaced children. 
They now feel that they can carry on.

Government may say that they have 
made arrangements for character-build
ing and discipline in the NCC and ACC 
schemes and boy scouts jnd girl guides
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[Shli S. C. Samanta]
movement and that the Educatign De
partment is ^ving encouragement to 
these. I am glad for it but at the same 
time we also want this. We want to do 
this within a specific time. Those schem
es cannot cover the whole country be
fore twenty years or I may even say, 
fifty years. Even those who do not like 
that scheme I am talking about, will 
admit that a new inspiration and faith 
are created by that scheme. You will 
be astonished to hear that last year, 
Marshall Bulganin and Khnischeve came 
here and they saw the Kasturba Niketan 
and also some exhibitions in Calcutta. 
Our friend, Shri Kanungo, who was al
ways with them, has written to Shri 
Bhonsle on the effect of one such de
monstration by the students towards the 
end of last year. He says:

“I had the opportunity of ob
serving demonstrations of drill and 
exhibitions by children, both boys 
and girls all over India, in the com
pany of the Russian leaders, 
Messrs. Bulganin and Khruschev. 
One such demonstration was by the 
student of Kasturba Niketan in 
Delhi. The time, the speed and the 
alertness and the accuracy of the 
demonstration in Delhi were excel
lent and the Russian leaders carried 
away with them good impressions 
of the same. We can be proud of 
the achievement of the boys and 
girls and their instructors.”

The Prime Minister was approached 
and the Education Minister also was ap
proached to press the claim of this 
scheme. The other day. Want of money 
was given as a reason. Is it merely for 
want of mcwiey that such a good thing 
cannot be taken up by the Government? 
It is a task entrusted to the Government 
by the Constitutioa. If Shri Bhonsle 
takes charge of the Government scheme, 
we can hope that within a specified 
time, the children of India will be train
ed in a way that everybody can be 
proud of them. The future generations 
will grow with good and high charac
ter. Everybody will be benefited. Now, 
we are speaking of corruption in Gov
ernment and in everything. What is the 
remedy ? The remedy should come from 
infancy. Children should be reared in 
such a way that their character may be 
built so that they may be an asset to 
the future. Then there will be no cor
ruption in the future administration. 
We may make laws. But we should in
stil these things in the infancy. I have

nothing to say against the training sys
tem that is prevalent now. I must force
fully ask the Government to take up this 
scheme also and spend the money that 
is required, because the Prime Minister 
is enamoured of it and so also the Edu
cation Minister.

Sir, many of my friends are willing 
to speak on this subject. So, lastly, I 
will request the Government to take up 
this scheme immediately and make pro
vision for the money from the Planning 
Commission because the duty that is 
entrusted to the Government by the 
Constitution should be fulfilled by this 
Education Ministry.

Th- Lakshman Singh Charak (Jammu 
and Kashmir): Mr. Speaker Sir, I join 
my friend Shri Samanta in supporting 
the move for taking stock of the things 
as they are and to plan out the future 
of the Indian children. There cannot 
be two opinions that the discipline of 
the nation is a very important factor 
which cannot be ignored. During the 
last two decades we have seen that un
der the leadership of Gandhiji a band of 
veteran soldiers of Indian independence 
worked under him and they were able 
to throw out the great British Empire. 
After achieving independence, the res
ponsibility lies on us that we should 
plan out something for the future gene
ration, the young ' children whom we 
have got to educate.

Sir, we often hear of strikes and 
troubles in schools and colleges. That 
speaks for the indiscipline that is pre
valent there. We do not blame the insti
tutions. It is our responsibility to find 
out ways and means where their energy 
should be utilised on the constructive 
side.

[Shri Barm an in the Chair]

The Government of India have not 
been keeping quiet on this matter. They 
have taken stock of the situation and 
under the Ministry of Defence they have 
started the NCC and ACC. They have 
done good work.

But, compared to that, when we see 
that since 1952, when General Bhonsle a 
famous IN A Ofl&cer, who is our Depu
ty Minister now, started this programme 
in one of the Rehabilitation Department 
schools, a lot has been done. I feel that 
it is our duty to make use of the talent 
we have, I for one, Sir, in the begin
ning was not very sure that it would be 
much of a success. But after seeing it 
continuously work for the last 3 or 4
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:years, I have come to the conclusion 
Xhat there is something important in the 
way that the scheme is being worked. 
After all we have army instructors and 
school teachers with the same educa
tion for the NCC cadets and students. 
But, there is something lacking. The 
•spirit which was inculcated in the INA 
by the late Subhash Chandra Bose and 
the band of his workers who started the 
Indian National Army was a wonderful 
one. I feel. Sir, that it is our duty to 
jnake use of the talent we have.

Therefore, we might ask the Educa
tion Ministry to make use of General 
Bhonsle’s guidance and start something 
on the same lines. But my feeling is 
that we have already a number of orga- 
-nisations who are dealing in the train
ing of young students, and we should 
make use of them. The necessity is 
there. We want that we should make 
use of General Bhonsle’s guidance and 
the INA personnel who are taking in
terest in this matter. But one factor we 
should not forget. India always had 
plenty of manpower and plenty of talent. 
Tliere was no co-ordinated c^ort. For 
that reason, when a scheme of this 
nature is thought out, let us form some 
nucleus in the Central Government. If 
you co-ordinate all these organisations, 
in case of emergency or when there is 
some trouble in the country and young 
men are called upon to safeguard the 
nation, we should be able to make use 
of the manpower and the strength we 
have.

Mr, Chairman: Before I call upon 
the next hon. Member, I would like to 
remind the House that this is just a 
half-an-hour discussion. 15 minutes have 
already been taken. I would like to know 
how much time would the hon. Minis
ter like to have.

Dr. K. L. ShrimaM: 7 to 10 minutes.

Mr. Chairman: Then really five mi
nutes are left for the other Members. So 
the Members will try to finish within 
two or three minutes what they want to 
say. Shri B. K. Das.

Shri B. K. Das (Contai): I will con
fine myself to asking questions and not 
making a speech. We find that there are 
other schemes also such as NCC, ACC, 
NVF and the scouts and all that. More
over we have got a national discipline 
scheme. Of course we are aware how 
the scheme has been successful and 
this scheme is being worked out for 
more than two years amongst the re
fugee children. We have seen with our

own eyes how much courage and self
confidence it has brought about among 
the destitute boys and gitls. We have 
seen the effect of the scheme amongst 
those helpless children and we are sure 
that this scheme should be worked out, 
and if worked out, it will give very 
beneficial results to our children and 
our young men al^.

Now, there is need for co-ordination. 
I want to know what the Government 
are thinking about co-ordinating these 
schemes in order that every scheme 
may be fruitful. I do not think there is 
any quarrel about the aims of the 
schemes. Every scheme requires deve
lopment because we need to develop 
the national spirit and discipline among 
our young men and boys and girls. 
What is the idea of the Government in 
the matter of co-ordination of these 
schemes ? Is the Government prepared 
to take up this national discipline scheme 
outside the rehabilitation fold also, so 
that we may have the benefit of this 
scheme in the larger sphere for our 
young men and women ?

Sliri Bhagwat Jha Azad (Purnea cum 
Santal Parganas): I would like to know 
whether the Government agrees with the 
principle and utility of the national dis
cipline scheme which impressed so pro
foundly the Prime Minister of India 
and the Prime Minister of Russia and 
many other dignitaries and, if so— if 
the answer is ‘yes’— what prevents the 
Government from taking up the prob
lem and conducting an experiment in 
this regard. If money is the considera
tion, I would like to know whether 
Government is spending certain amounts 
on such private organisations as are en
gaged in the same type of work. If they 
are spending the money, I would like 
to know what prevents them from ra
tionally distributing this amount till a 
fresh amount as they say, comes from 
the Planning Commission for this parti
cular purpose, so that the money already 
allotted among the different organisa
tions may be distributed and the nation
al discipline scheme, be brought in the 
list. Are not the Government convinc
ed that in spite of the ACC, NCC and 
the scout organisation covering a large 
field in the country, is there not still 
a larger field to be covered by schemes 
like national discipline ? If the an
swer is *yes’, then, both from the na
tional point of view and from the mo
ney point of view, are we to understand 
that Government, in spite of having 
such a budget for the whole year, do 
not find it possible to get a certain
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[Shri Bhagwat Jha Azad] 
amount allotted to the national discip
line scheme to show to the country that 
they are interested in the national discip
line scheme and thereby in the discipline 
of the young budding flowers of this 
country ?

Shri Gidwani (Thana): I would also 
like to put only one question. There is 
lack of discipline not only in the edu
cational institutions but even in Govern
ment organisations. We have had a re
cent example of it in the railways and 
we know what is happening to the rail
way workers. So, there is all-round in
discipline in the country. Something ra
dical has to be done to improve things 
and we should do it in a very strai^t- 
forward manner and in a very quick 
manner and in a manner in which we 
can achieve our objectives as early as 
possible and bring the nation into dis
cipline. This is one scheme which has 
been sponsored by Shri Bhonsle. I know 
there are other schemes also. I would 
like to know from the hon. Minister of 
Education whether they have any 
scheme, whose scope is nation-wide, to 
train our students and young men in 
discipline so that the whole nation may 
get itself disciplined.

Shri B. S. Murthy (Eluru): I too
want to put a question. In spite of all 
the methods adopted in the High schools 
such as the scout movement and even 
extra-mural activities, not to speak of 
the NCC and ACC, we see that a ma
jority of the students lack interest in 
studies. Secondly, they have no ambi
tion at all to sit for examinations and 
get through the examination. Thirdly 
there is absence of a planned life after 
studentlife. These three indicate that 
there is lack of discipline and 
it is corroding into the very life 
of the nation. What are the 
measures to be concerted in order 
to remove this disease of indiscipline in 
in the students ? In trying to combat 
this indiscipline, is the National Disci
pline Scheme of any use, as has been 
demonstrated in one or two institu
tions by Shri S. C. Samanta ? If that is 
not the scheme, what are the other 
measure  ̂ that the Government is seri
ously contemplating to see that this in
discipline is rooted out lock stock and 
barrel ?

ftr t  ^  ^  w m  I  I ^  
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Mr. Chairman: The scope of this
half-an-hour discussion is for other 
Members to ask questions provided they 
are intimated to the Chair. If any Mem
ber wants to ask any additional ques
tion, that I can allow. No comments or 
discussion on the main subject is allow
ed. This is the rule :
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“Any member who has previously 
intimated to the Speaker may be 
permitted to put a question for the 
purpose of further elucidating any 
matter of f a c t ‘

U there be any such question, I can 
allow though no written intimation has 
been given.

Dr. Saresfa Chandr^ (Aurangabad): I 
want to ask from the hon. Deputy Mi
nister of Education why the Ministry or 
the Government have not taken any in
terest in inculcating discipline in the 
country. Though they have the N.C.C., 
A.C.C. and other things there has been 
no organised attempt on the part of the 
Government to create national discipline, 
patriotism and a spirit of sacrifice in the 
country, because these are the three 
things on which any nation can stand.

The second question I want to ask of 
the hon. Minister is this. In what way 
does he propose to dispel the fears of 
regimentation and of military character, 
as in the case of Germany and Japan, 
as a result of the introduction of this 
scheme in this country.

Thirdly, why did Government com
pletely fail in its paramount duty to
wards the I.N.A. personnel. I want to 
know why the Government cannot make 
use of these I.N.A. personnel in this 
scheme.

Shri Shree Narayan Das (Darbhanga 
Central) ; I want to know whether the 
financial implications of this scheme 
have been studied; if not, whether the 
Government is ready to set up a com
mittee to examine the scheme especial
ly with a view to find out what money 
will be necessary if the scheme is in
troduced as a phased programme.

The D<^oty Minister of EducatioB 
(Dr. K. L. ShrimaU): Before I deal with 
the various points that have been raised 
during the course of the discussion, I 
should like to say at the outset that the 
very fact that this scheme is being tried 
by the Government of India should 
be a sufficient assurance to the House 
that the Government are sympathetic 
towards this scheme.

The House is aware that the Na
tional Discipline Scheme was introduc
ed in July, 1954 by the Ministry of Re
habilitation under the guidance of the 
Deputy Minister himself and the scheme

was operated among the displaced per
sons in Delhi, Bombay, West Bengal, 
Saurashtra, Piinjab and PEPSU. The 
Ministry of Rehabilitation spent Rs. 1 
lakh on the implementation of the 
scheme during 1954-55 and Rs. 3 lakhs 
in 1955-56 and a provision of Rs. 5 
lakhs has been made in 1956-57. Whe-' 
ther it is the Ministry of Rehabilitation 
or the Ministry of Education, as far as 
the Government are concerned, they are 
interested in the development of thê  
scheme and as the figures show there 
has been a gradual increase in the bud
get of this scheme.

The House is also aware that the 
Ministry of Education had put forward 
a scheme for a thousand crores of rupe
es and that scheme unfortunately had. 
been drastically cut down and it was 
only in January 1956 that the Ministry 
of Education was asked by the Planning 
Commission to allocate Rs. 50 lakhs for 
this National Discipline Scheme. The 
schemes had already been drastically cut 
down and allocations had already been 
made when the Planning Commission , 
made the proposal and it has not been 
possible to find additional funds for the 
further development of this scheme out 
of the funds that were already allocated 
to the Ministry. I would only like to 
assure the House that if more funds are 
available or if we can somehow or 
other----

Shri Bhagwat lha A zad : What about 
the existing funds ?

Dr. K. L. Shrimali: I am coming to 
that.

It is not very likely that we shall be 
able to fed  additional funds out of the 
existing funds that have been placed at 
our ^sposal because the Ministry of 
Education has already prepared the 
schemes and funds have-been allocated 
for the schemes. I would only like to 
tell the House further that this problem 
of discipline is not so simple as some
times we assume. There are various fac
tors which bring about a disciplined 
person in the society. There are the so
cial factors, the economic factors, the 
traditions and the morale of the society, 
the ethical code of the society, the edu
cational atmosphere etc., I would say 
rather the whole social climate of the 
society is responsible for developing dis
cipline among students.

Hon. Members have very rightly 
pointed out that the problem of indisci
pline among the youth is primarily due
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EDr. K . L. Shrimali]
1o the fact that there is no discipline in 
the society as a whole. Youth cannot 
live in isolation. The values which we 
have in the aduh society do have their 
Teflection on the educational institutions 
and on the youth. Therefore, we have 
to make a multilateral approach to this 
whole problem. We have dso to be very 
clear as to what kind of discipline we 
want in our society.

Shri Gidwani had raised the point 
whether the Minist^ has any nation^ 
scheme for developing a sense of disci
pline among the youth. We have decid
ed that we shall have a democratic so
ciety in this country. After having ac
cepted democracy as our goal, we have 
to adopt suitable methods and smtable 
means for developing the right kind of 
citizen. Democracy demands that there 
will be self-discipline, and not discipline, 
imposed from outside. A  democratic so
ciety requires self-disciplined persons. In 
the totalitarian societies, I quite agree 
that there has been a good deal of train
ing and discipline. But the type of dis
cipline that is inculcated among the 
youth is not so much self-discipline as 
discipline imposed from outside. The 
House would agree that we should aim 
at developing self-discipline among the 
youth.

Dr. Suresh Chandra : How ?

Dr. K. L. Shrimali: For the deve
lopment of self-discipline, we cannot 
have any simple remedy. We shall have 
to approach the question from various 
angles. We have to educate the fami
lies. After all, it is from the family that 
the child gets his impressions. You may 
put a child on a parade ground for an 
hour or two hours. But every day in 
the family where he lives, if he does 
not initiate right values he cannot  ̂ be 
a disciplined person. Then, the society 
in which he moves, the persons with 
whom he lives, all these factors, includ
ing the economic structure of the so
ciety influence his personality.

Therefore, to say that just by intro
ducing some extra-curricular activity or 
asking the child to go on the parade 
ground for a short while the personality 
of the student would be changed is, to 
exaggerate the value of that kind of dis
c ip le .  As I said, I am very sympathe
tic to the whole scheme of Shri Bhonsle, 
and if funds are available, we would like

to give more funds for this scheme, and 
we would like to develop it. Of course,
I do not think it is only through one 
scheme that the whole nation can get 
disciplined.

We have in our country various or- 
ganiations, voluntary organisations as 
well as organisations sponsored by Gov
ernment, which are working in the field, 
and which have rendered valuable ser
vice in many ways. There are, for in
stance, the NCX!̂ , and the A C C  which 
have been organised by the Defence Mi
nistry. Then, there is the Bharat Scout 
movement which has been sponsored by 
the help of the Ministiy of Education. 
These are the organisations which have 
aroused a good deal of enthusiasm and 
which also aim at developing character 
and discipline among the youth. From 
the number of cadets, which has been 
increasing every year, it will be clear 
that the whole scheme has been very 
successful, and therefore we should not 
disturb any of the existing schemes. 
These schemes have been found useful 
but there is still possibility of develop
ing the National Discipline Scheme.

There are various other schemes 
which the Ministry of Education have 
undertaken. Hon. Members wanted to 
know how much funds we have made 
available for these schemes. We are pro
posing to have youth hostels, youth tours 
and hikes, and youth festivals, for which 
we have made a provision of Rs. 1 
crore in the next Five Year Plan. 
Then the provision for labour and so
cial service camps and campus work 
projects is Rs. 3 crores. These projects 
have proved very valuable. The youth 
of the country have participated in na- 
tion-bulding activities, and their ener
gies and idealism have been canalised 
into proper channels. Wherever these 
camps have been held, they have arous
ed a great deal of enthusiasm. Certainly 
hon. Members would not like that we 
should cut down the budget that we 
have provided for this scheme and di
vert it to some other scheme.

Then we have made a provision for 
sports and games of Rs. 2 crores in the 
Second Five Year Plan; for scouting 
and guiding, the provision is Rs. 1 crore 
and for students’ health centres, it is 
Rs. 30 lakhs. These are very meagre am
ounts. In fact, we would like to have 
some more money in order to make 
these schemes more effective. I would 
again like to assure the House that we



9863 National Discipline Scheme 28 MAY 1956 National Discipline Scheme 9864

would do our best to persuade the Plan
ning Commission to let us have some 
additional funds. If these additional 
funds are available either through the 
Planning Commission or some other 
agency, we would certa^ y help in ex
panding the National Discipline Scheme 
of which the House has expressed its 
appreciation. We ourselves have found 
that this scheme has proved very use
ful. Government have already made a 
certain provision under the Ministry of 
Rehabilitation for the expansion of this 
scheme.

ifMdT

^  ^ R R  t  ^

ITo tsftiTRTt :

6-37 PJ>4.

The Lok Sabha then adjourned tilt 
Half Past Ten of the Clock on Tuesday, 
the 29th May, 1956.




